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time. H owever, all possible efforts 
are made to verify  the particulars o f 
Indian detainees as expeditiously as 
possible and to com m unicate to P ak
istan Governm ent. Sim ilarly, fo r  the 
repatriation o f the Pakistani detainees 
in India, w e have to await verificaGon 
reports from  the Pakistan G overn
ment.

India and N on-Proliferation Treaty

431. DR. SUBRAM ANI A M  SW AM Y: 
W ill the Minister o f E X TE R N A L A F 
FA IR S be pleased to state:

(a ) whether Governm ent have spelt 
ou t the minimum pre-condition  for 
being signatories to the Non-Prolife
ration Treaty or to “ Full Scope”  safe
guards o f the International Atom ic 
Energy Agency, Vienna; and

(b ) whether these preconditions 
have been com m unicated in W orld 
forum s?

THE MINISTER OF EXTERN AL 
A F F A IR S (SHRI A T A L  BIH ARI 
V A JP A Y E E ):4 (a ) There has been 
n o  change in India’s policy  o f  not 
signing the Treaty on the N on-Proli
feration o f Nuclear W eapons (N P T ), 
as it is an unequal and discreminatory 
treaty. As regards the question o f  
full-scope safeguards, the Prim e M i
nister has, in a Press Conference held 
in New Delhi on 12th January, 1978, 
stated that once the United States and 
the Soviet Union, who Had the larg
est arsenals o f nuclear w eaponst de
cide not to have explosions o f any 
kind, peaceful o r  otherwise, and do 
not add to their arsenals &nd also 
com e to an agreement to have gra
dual reduction o f their nuclear arse
nals with a view  to com plete destruc
tion o f nuclear weapons' India w ill 
have no difficulty in accepting full- 
soope safeguards. U nder Such condi
tions, all nuclear facilities wiTl becom e 
civilian in nature and the same sys
tem o f safeguards can be applied to 
all States without discrimination.

(b )  No com m unication on the ques
tion o f fu ll-scope safeguards has so 
far been sent to any W orld forum .

USA, USSR talks fo r  demilitarisation 
o f  Indian Ocean

432. DR. B ALD EV PR A K A SH : W ill 
the Minister o f EXTERN AL A F 
FAIRS be pleased to state:

(a ) the results o f talks between
USA and U SSR held in Berne recent
ly fo r  demilitarisation o f Indian 
Ocean; and ‘ ,

(b )  is it a fact that U SA adminis
tration has granted additional grants 
for strengthening the base o f Diego 
Garcia with sophisticated equipm ent?

THE MINISTER OF E X TERN AL 
A FFA IR S (SHRI A T A L  BIHARI 
V A JP A Y E E ): (a ) On the eve o f
the current session o f  the Berne talks 
India was inform ed by both sides that 
the talks so far had resulted in their 
differences being narrowed though the 
tw o sides had not yet reached com p
lete agreement on various aspects o f 
limitation o f their naval presence in 
the Indian Ocean.

(b ) The Governm ent are not aware 
o f any additional authorisation for 
D iego Garcia beyond $ 7.3 m illion 
authorised in 1977 for  fical year 1978, 
out o f which it has been reported that 
$3.3 million, allocated for  aircraft 
maintenance and barracks construc
tion, was subject to a review  by the 
US Administration, o f its Indian Ocean 
policy  and an evaluation o f its dis
cussion with the USSR on arms con
trol in the Indian Ocean.

Implementation o f recommendations 
o f W orkers’ Education Review 

Committee

433. SHRI K. RAM AM U RTH Y:
- . -SHRIM ATI PARVA TH I . 
v , KRISHNAN: ....

W ill the M inister o f  PARLIAM EN 
T A R Y  A FFA IR S AN D  L A bIOUR 
be pleased to refer to the reply given




